Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 18-04-2026 To 18-04-2026~All rows are shown

SI Case Filing No. Name of Petitioner Name of Learned Compliance List of Defect(s)
No. Type Advocate By Date
1 CRM 1149/2026 SUJOY KUMAR DAS PUSPRITA 11-05-2026 1) .. ...... SERVICE DELIVERED REPORT OF
(A) Mobile:6290792576 CHOWDHURY RESPONDENT NO. TWO NOT ATTACHED
Email:PUSPRITACHOWDHURY @GMAIL.COM
2 CRM 1154/2026 MALLIKA DAS AND ORS. BISWAJIT NAG 11-05-2026 1) ........ CLARIFICATION NEEDED REGARDING
(A) Mobile:9831406606 G.R. CASE NO. AT CAUSE TITLE PAGE ( YEAR)
Email:BISWAJITNAG.ADV@GMAIL.COM
3 CRM 1155/2026 TUHIN MONDAL @ TUIN MONDAL KAUSHIK 11-05-2026 1) ........ CLARIFICATION NEEDED REGARDING
(A) Mobile:9748009754 CHOUDHURY SECTION OF B.N.S.S ACT. AT CAUSE TITLE
Email:KAUSHIKCHOUDHURY83@GMAIL.COM PAGE....

2)... DEPONENT I.D CARD NOT ATTESTED BY
THE COMMISSIONER

4 CRM  1157/2026 HILLAL SEKH MOHD. FARRUKH ~ 11-05-2026 1) .. .... .. DISTRICT AT ADDRESS OF PETITIONER
(A) Mobile:8927214283 REHAN (EAST / WEST)...
Email:LAWYERSYEDRAIHAN@GMAIL.COM 2).. R.I STAMP ( NOT PUNCHED PROPERLY )
5 CRM  759/2026 ADURI JASH RAHUL GANGULY ~ 11-05-2026  SELF ATTESTED COPY OF PHOTO ID CARD OF
(NDPS) Mobile:9163494609 THE DEPONENT IS NEED TO BE ATTACHED
Email:RGANGULYADVOCATE@REDIFFMAIL.COM
6 CRM  762/2026 NURISLAM MIAH @ NUR ISLAM MIA SOUMIK GANGULI ~ 11-05-2026  INCORPORATE HONBLE HIGH COURT CASE
(NDPS) Mobile:9831189364 DETAILS WHICH IS MENTIONED IN 2ND PARA,
Email: SOUMIKGANGULI@GMAIL.COM WITHIN 1ST PARA
7 CRM  763/2026 AYUBUDDIN MONDAL @ AYUB MONDAL @ AYUBDDIN KAUSHIK 11-05-2026 LD TRIAL COURT CASE NO AND REJECTION
(NDPS) MONDAL CHOUDHURY DATE WRONG IN 1ST PARA

Mobile:7003578904
Email:KAUSHIKCHOUDHURY83@GMAIL.COM

8 CRM 768/2026  ANITA GHUNIA AND ORS. VARSHA ROY 11-05-2026 1) CASE TYPE OF LD TRIAL COURT MENTIONED
(NDPS) Mobile:9382971572 IN PETITION NOT MATCHING WITH CASE TYPE
Email:VARSHAROY514@GMAIL.COM MENTIONED IN IMPUGNED ORDER COPY (i.e.

PT.N.NO) ... 2) CLARIFICATION NEEEDED
REGARDING SECTION OF NDPS ACT
MENTIONED IN PETITION

9 CRM 769/2026 RABIUL SEKH SOURAV 11-05-2026 CONTRADICTORY STATEMENT IN 1ST PARA
(NDPS) Mobile:7001287305 MUKHERJEE REGARDING NDPS CASE NO.
Email:SOURAVMUKHERJEEADV@GMAIL.COM
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Name of Petitioner

SIBANI ROY BARMAN
Mobile:9830995908
Email:DEBANGANBHATTACHARJEE15@GMAIL.COM

SHAKTI SANKAR BAGCHI
Mobile:9126333270
Email:SHAKTISANKARBAGCHI@GMAIL.COM

BAYAS YADAV AND ORS.
Mobile:7477884141
Email:ADV.SUBHRAKANTISAMANTA@GMAIL.COM

SOURAB SAHOO
Mobile:8777027695
Email: SOURABSAHOORTI@GMAIL.COM

M/S XENIXT MEDICAL SERVICES PRIVATE LIMITED
AND ORS.

Mobile:9007596830

Email: ADVADITYATIWARY @GMAIL.COM

M/S XENIXT MEDICAL SERVICES PVT LTED AND ORS
Mobile:7003547114
Email: ADVAADITYATIWARY @GMAIL.COM

TRIPTI MONDAL
Mobile:9123088623
Email:SIDDSARKAR1988@GMAIL.COM

SHILA DAS
Mobile:9123088623
Email:SIDDSARKAR1988@GMAIL.COM

Name of Learned Compliance
Advocate

DEBANGAN

BHATTACHARJEE

SUBHRAKANTI

SAMANTA

AMITABRATA HAIT

ADITYA RATAN

TIWARY

SIDDHARTHA

SARKAR

SIDDHARTHA

SARKAR

By Date

11-05-2026

09-05-2026

09-05-2026

09-05-2026

09-05-2026

09-05-2026

09-05-2026

09-05-2026

List of Defect(s)

1. TRIAL COURT CASE TYPE WRONG
MENTIONED IN THIS PETITION

2. HON'BLE CHIEF JUSTICE NAME WRONGLY
MENTIONED IN THIS PETITION

1. PETITIONER (IN PERSON) SIGN IS MISSING
IN ZERO PAGE.
2. INDEX NOT FILLED UP

ADVOCATE SIGN IS MISSING IN PRAYER.

PETITIONER IN PERSON SIGN IS MISSING ON
ZERO PAGE.

SUBJECT CATEGORY CODE AND COURT DOES
NOT TALLY

SUBJECT CATEGORY CODE AND COURT DOES
NOT TALLY

RESPONDENT NO 1 DIST IS WRONG

RESPONDENT NO 1 DISTRICT IS WRONG.



